FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF DSK SHIVAJIANS FOOTBALL CLUB PRIVATE

LIMITED

RELEVANT PARTICULARS

—

Name of corporate debtor

DSK SHIVAJIANS FOOTBALL CLUB PRIVATE LIMITED

2. | Date of incorporation of | 21/12/2012
corporate debtor
3. | Authority under which corporate Registrar of Companies, Pune
debtor is  incorporated /
registered
4. | Corporate Identity No. / Limited | U92190PN2012NPL 145795
Liability Identification No. of
corporate debtor
51 Address of the registered office | S. No. 326/2, Mumbai Bangalore Highway, Bawdhan, Pune,
and principal office (if any) of | Maharashtra - 411021.
corporate debtor
6. Insolvency commencement date | 10 June, 2020 (NCLT Order was noticed by the IRP on the
in respect of corporate debtor NCLT website on 22" June, 2020, certified copy of order/
communication yet to be received)
7ic Estimated date of closure of | 07" December, 2020 (180 days from 10th June, 2020)
insolvency resolution process
8. | Name and registration number | Mr Arun Kumar Gupta
of the insolvency professional | IBBI/IPA-001/IP-P01594/2019-2020/12496
acting as interim resolution
professional
9. | Address and e-mail of the | Mr Arun Kumar Gupta,
interim resolution professional, | E-505, Oberoi Splendor, Jogeshwari Vikhroli Link Road,
as registered with the Board Jogeshwari (East), Mumbai Suburban, Maharashtra - 400060.
Email: akgupta.rp@gmail.com
10. | Address and e-mail to be used | Mr Arun Kumar Gupta (C/O DMKH & Co., Chartered
for correspondence with the | Accountants)
interim resolution professional 803/804 Ashok Heights, Old Nagardas X Road, Gundavali,
Andheri (East), Mumbai — 400069. Tel No. 26824800/4900,
Email: akgupta.rp@gmail.com
dskshivajian.irp@gmail.com
I1. | Last date for submission of | 6" July, 2020 (14 days from 22" June 2020 i.e. date on which
claims NCLT order was noticed by the IRP on the NCLT website)
12. | Classes of creditors, if any, | Not Applicable
under clause (b) of sub-section
(6A) of section 21, ascertained
by the interim resolution
professional
13. | Names of Insolvency | Not Applicable
Professionals identified to act as
Authorised Representative of
creditors in a class (Three names
for each class)
14. (a) Relevant Forms and Weblink: https://www.ibbi.gov.in/home/downloads
(b) Details of authorized | Not Applicable
representatives are
available at:

Notice is hereby given that the National Company Law Tribunal (NCLT), Mumbai Bench has ordered the
commencement of a corporate insolvency resolution process of DSK Shivajians Football Club Private
Limited on 10" June, 2020.

The creditors of DSK Shivajians Football Club Private Limited are hereby called upon
claims with proof on or before 6" July, 2020 to the interim resolution professiona

mentioned against entry No.10.

1P-P01594/
2019-2020/

V/



The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against entry No.13 to act

as authorized representative of the class (Not applicable) in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

)

Arun KumarGupta
22" June, 2020 Interim Resolution Professional
Mumbai IBBI/IPA-001/IP-P01594/2019-2020/12496
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Name and registraton number of
fhe insobeency profissional acting
as irdanm resolution professional

Mr. Arun Kumar Gupta
IBEVIPAINAP-POISI42018-20 200124596
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E-505 Oberoe Splendor, Jogeshwar Wikhro

Link Road, Jogestwari (East], Mumbal Suburban,

Maharashira - 400080

Email: akgupta.rofamail com
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Gharlered Accountants)

8037804 Ashoi Heights, Old Nagardas X Road,

Gurrdavali, Anchwn (Easth Mumbssi - 200053,

Tel Ma. 2682480004800,

Email: akgupda. mggmail com
dskshevajian.im@omail com )

Gt July, 200 (14 days fom 229 June 20201

date on which NCLT order was noticed by the

AP on $ie NCLT websive}

Mot Applicable

resciution professional, as
regslenad with the Boand

400 | Address and e-mail 1o be usad for
oeraspongenie with the Rileim
resolution professional

11, | Last date for submission of Gaims

Classes of creditoes, if any, under

edatase (b of sub-sechon (BA) of

section 21, ssceriained by the

irderin resakilion prolessons

.| Memes of Inscivency Professionals

igdentifed 1o acl s Authonised

Representatve of oreditors in a class

{ Thres names Jor each class)

641 13] Relevard e

{51 Dutaris of suthorized

reprasentatives ane avakabel at |

§ Nobos i hereby given 1hat the National Company Law Trmunal {NCLT), Mrumbsai Bench has

ordered the commencement of a corporale insoivency resclution process of DSK Shwajians

§ Football Club Private Limited on 10th June, 2020,
The crediors of DK Shivajians Foothall Ciub Prevate Limited are hereby called upon to suhmi
their claims with proof on or bedore Bth Jugy, 2020 to 1he interim resciution professional &l the
adovess mentioned aganst entry No. 10
The financial creditors shadl submit their clams with prood by elestronic means only. All other
§ creditors may submét the claims with proofin persan, by post or by electronic means.
¥ A financsal credior belonging to a class, as listed agamst the enfry Mo, 12, shall indicate 13
§ choice of authonzad representative from among the thres insolvency professionals ksted
§ aganst entry No, 13 %0 act 85 suthorized representative ofthe class (Not sppicable) in Form CA.
§ Subrmission of false ar misleading proofs of claim shall atract penalties,

Arun Kumar Gupta
Interim Resolution Professional
|BBINPA-DHIP-POTS942019-2020/1 2496

Mot Applicabie

Webink: hiips:/iwwa. b govinhome/downioads
Mol Applicabie

Date: 22nd June, 2020
Place: Mumbai
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